
9 Papers Laid  [ 11 MAR. 1991 ] on the Table 10  

I. Report and Accounts (1989-90) of the 
National Cooperative Development 

Corporation, New Delhi and related 
Papers. 

II. Notification of the Ministry of Agri-
culture (Deptt. of Agriculture and 

Cooperation). 

 

Report   of the Comptroller   and Auditor 
General    of India—Union Government-
relating to National Thermal Power Cor-

poration Ltd. 



11 Papers Laid [ RAJYA SABHA ] on the Table 12 

I.. Reports and Accounts (1989-90) of the 
various Regional Rural Banks and 

related papers. 

II.  Notifications of the Ministry of 
Fin- nance (Deptt of Revenue) tinder sec 

tion 159 of the Customs Act, 1962 and 
related papers 

III.  Notifications of the Ministry of 
Fin-nance (Deptt of Revenue) under section 
38 of the Central Excises and Salt Act, 1944 

and related papers. 

IV. Notifications of the Ministry of Finance 
(Deptt of Revenue) under sub-section (2) of 

section 38 of the Central Excise and Salt 
Act, 1944 and relat-ted papers. 

V. Notifications of the Ministry of Finance 
(Deptt of Revenue) under section 41  of the 

Finance Act, 1979 and related papers. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE AND DEPUTY 
MINISTER IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI DIGVI-JAY 
SINGH): Madam, I lay on the Table— 

I. A copy each (in English and Hindi) of the 
Annual Reports and Accounts of the 
following Regional Rural Banks for the year 
1989-90, together with the Auditors' Report 
on the Accounts: — 

(1) Ranchi Kshetriya Gramin Bank, Ranchi 
(Bihar). 

(2) Samastipur   Kshetriya   Gramin Bank, 
Samastipur, (Bihar). 

(3) Kanpur      Kshetriya     Gramin Bank, 
Kanpur  (U. P. ). 

(4) Cachar Gramin   Bank, Silchar 
(Assam). 

(5) Magadh    Gramin Bank, Gaya, 
Bihar. Placed in Library. 

(6) Prathma     Bank, Moradabad (U. P. ). 

(7) Gaur   Gramin    Bank, Malda (W. 
B. n. 

 
(8) Rayalseema   Grameena   Bank, 

Cuddapah (A. P. ). 

(9) Shivpuri Guna Kshetriya    Gramin 
Bank, Shivpuri  (M. P. ). 

(10) Bolangir    Anchalik   Gramya 
Bank, Bolangir (Orissa). 

(11) Balasore Gramya bank, Bala- 
sore (Orissa). 

(12) Etawah    Kshetriya   Gramin 
Bank, Etawah (U. P. ). 

(13) Lakhimi Gaonlia Bank, Gola-
ghat  (Assam). 

(14) Monghyr Kshetriya Gramin 
Bank, Monghyr (Bihar). 

(15) Pandyan Grama    Bank, Sat-
tur (T. N. ). 

 

(16) Singhbhum   Kshetriya Gra-
min Bank, Chaibasa  (Bihar). 

(17) Surguja    Kshetriya Gramin 
Bank, Ambikapur  (M. P. ). 

[Placed  in  Library. See No. 2257/ 91 to 
2272 A/91 for (1) to (173] 

II. A copy each (in English and Hindi) of 
the following Notifications of the 
Ministry of Finance (Department of 
Revenue), under section 159 of the 
Customs Act, 1062, together with 
explanatory memoranda on the 
Notifications: — 

(1) G. S. R, No. 686(E) dated the 1st 
August, 1990, amending Notification No. 
86/90-Customs dated the 20th March, 
1990, so as t° substitute the word 'firm' 
by the word 'unit'. 

(2) G. S. R. No. 843(E) dated the 
16th October, 1990 partially exemption     
specified     specifind of 
white artic fox, Persian lamb and Rabbits 
(black and white) from basic customs 
duty so as to levy 20 per cent basic 
customs duty. 

(3) G. S. R. No. 844(E) dated the 
16th October, 1990, amending Noti 
fication No. 182/90-Customs dated 
the 31st May, 1990, as as to pre*- 


